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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

APPEAL No. 30 OF 2019 (WZ)

e

HE MATTER OF:

Savyed Mohammed Sabir Usman CGAPPLICANT

CRESPONDENTS

i, 8. M. Saivad, IFS, adult, having my office at Department ©

Environment and Forest, Block No. 14, Sachivalaya, Gandhinagar 382

- oangd state on oath as !

ving as  Director{lEnvironme

g T pyan

Secretary, to the Government of Gujarat, and am posted In the

Department of Environment and Forest, State of Guwarat

respondent no. __in the present application. I am conve

perused the :

le in omy office [ am authornised o sw

affidavit on behalf of the Department of Environment and Forest,

Yujarat and am otherwise competent to make the |

G T T o o 1 5 S oy A ET e e e
in these appeals is to the grant ol Enviro

Z Coastal Regulation Zone (CRZ) Clearance for extension of

!@vkam@r at Chhara Port, Village Chhara Sarkhadi,

smnath:, Gujarat by
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The record reveals that M/s. Simar Port Private Limited, applied for

i3

grant of Environment Clearance & CRZ Clearance envisaged under

I

the Environment lmpact Assessment Notification 2006 & CRZ

Notification 2011s for carrying out extension of breakwater.

4. The grievance made by the appellant is about the

I submit that as far as the State Government
is concernied, as per the information provided in the records

1

available with it, the Environment Clearance granted by

regulatory authority is not bad in law and has been granted alter

DEPONENT
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VERIFICATION

20

oY

)

Verified at Gandhinagar on this day of 9 that the

contents of the above affidavit are true and correct, nothing stated

dise and nothing material has been concealed therefrom.

DEPONENT




